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Trivandrnm Division, Southern Ratlway.

RS2 594

Residing at Door No.63/74, St.Mary's Hill,
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2 The Divigional Personal Officer,
Southern Raiiway, Salem Division,
Salem — 035,

4. Semior Divisional Commercial Manager,
Southern Ratiway, Trivandrum Division,
Trivandrom — 14, ...Reenondents
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I'ribunal on 2..7... JIINL~.: 2015 delivered the following :
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of reinstatement is treated ac nom. dnfy,
R There 1z a public policy for transfer on Inter-Divieional hacis
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" g0 exist m terms of which Ticke
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Int

er-divigional trancfer as a matter of

mnetons
checking staff dezeu
required to be sent on
policy.  Such Ticket checking staff may however be
tron t

gferred to an adinmine Dl vicion on the eame Qmiumv or to

~4 ........ . - 2R LS TR -TA S -4 VIR 1)

- Division on somc other Railway adjoining that Ka'l waj

a
from which thev are trancferred, if the emnlovees c{)nperngd

o e Zolira adapoate ¥ ~

make a request to that effect.

4‘..

The ticket checking staff who have heen
transferred out of the Div é:i n on compiaints of corruption
and who were later exonérated or awarded a ponalfv of
censure may not be DlOll,Q.m back to the paremt UIVLSIOR even
ift ﬂmv en decire.
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1. ‘hc question  of  effecting  Inter-Divisinnal
transfer of staff repeatedly figuring in vigilance cases
and where 1 f*pfﬂf s have been imposed, was discuseed in

dalpractices and Corruption in mass
ed

b the WMainict trv of Raibwave an
oy the Mimge oy o kKadwave on

repe&ecuv 112111' ed 1
1

pen alties  have

have been imposed, should he reviewed at
appropriate fevel and such staff transferred on Inter-D 1visional

hnuq
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On the guestion of Inter-Divisional transfer of staff in mase

I. Interme of exis sthing mstrctions tlf,l-et checking staff
detected to be induiging in malipractices, are required to be
mvariably sent on Inter I‘,!ivi.;enal"Inier-Raﬂway transfers-as a
matter of policy

2. Tt guestion  of f":_s-ibﬂl.},f of  cffecting
Inter-Drivisional transfer of staff in mass contact areas

imchidine  ticket thg}d}la staff  wae discusced in  the
\u

LAy -~ | 524

conference on *mh}ractice and COZ‘I’UU[IOH In mass contact

areas nrgmn'rpﬂ h_\’r the Minstr v Qquﬁumvc on 10.7 1908

3. Pursuant te the above ﬂisvussivn, it has
been decided that while the existin 1g  policy of
Inter-Divigional/Inter F aitway transfer of ticket chem;ﬂg staff
detected to be induiging in maipractices shali continue, other

wasudev o e

L=
gtaff*' 1M mase onntant arcas detected tn he 1nﬁmg1ng n
DI mase oon €4 0 Be mdnlomo in

o
malpractices should also be transferred on inter divisional

hagig,



he emplovees who are awarded a penalty  higher than

back to parent Division as stipulated in Railway Board's letter 1 lo E(NG) 1.
2002/TR/35 dated 19.2.2003. In Shrilagdish Singh Brar v. UQI (CW

" __‘__‘“t:h.c (\11'011101' 10011:\{1 i“r ﬂwz Dqﬂurov nr\ard on 2“‘1
November 1998 provides that mter-mﬂwav transtm of ticket
oheckmg staff detected to be i u.;g,m;s i1 inal p;_aumes is also
possible and permissible on mter-divigional bacis "

12 Railway Board isened smother letter NoE(NG) I/2000/TR/17

at elevant portin ds as follow
" oo that Ticket Checking staff as also other staff in
mass contact areas, detected to be induiging in malpractices
should be senf on inter-divisional transfers as a matter of

raﬂwav h ansfer of staf detected to be induiging in

13. The 1zsue under consideration here is whether the annlicant's
fan) 'l L] F . n,t

temnaorarv transfer to Trrvandmm Divicion ac a o nseguence of a wvigilance

temporary transfer to Trrvandram Divigion as a consequence of a +

Division. The applicant 15 banking on the fact that he has been punished for
hie wvigilance miedemanor bv suenension. nenaltv of withholdine of
g wigrlance mugdemanor by suspension, p ) g
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